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Alpha Communications Ltd. v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC 
OnLine All 10337 

Aman Dubey v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 10170 
Aman v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 10072 
Amit Kasana v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 9854 
Amit Kumar Gujar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9835 
Amit Kumar Mishra v. Union of India, (Anil Kumar-X, J.), 2026 SCC OnLine All 10285 
Amit Kumar Singh v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 

10199 
Amit Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 10022 
Amit Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 9866 
Amit Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10040 
Amit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10087 
Amreen Sajid v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 9819 
Amulya Gupta v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 9862 
Aneesh Ahmad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9905 
Angoori v. Union of India, (Piyush Agrawal, J.), 2026 SCC OnLine All 10373 
Anil Pandit v. State of U.P., (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 10385 
Anil Rathi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9927 
Anil Upadhyay v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 

SCC OnLine All 10379 
Anis Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 9997 
Anjuman Tiwari v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 10002 
Ankit Savita v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 10124 
Ankush v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 10140 
Anshu Gupta v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10105 
Antim Singh v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 10015 
Anuj Kumar v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 10045 
Anurag v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10099 
Arj Kumar Attri v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC 

OnLine All 9984 
Arjun Bind v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10082 
Arjun Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9828 
Arjun Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9829 
Arjun Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9830 
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Arun Thomas v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 10168 
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